FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF KAANHA SHIPPING PRIVATE LIMITED
RELEVANT PARTICULARS

Name of corporate debtor KAANHA SHIPPING PRIVATE LIMITED

2. | Date of incorporation of corporate debtor 25/02/2005

3. | Authority under which corporate debtor is | Registrar of Companies, Vijayawada

incorporated / registered

4, Corporate Identity No. / Limited Liability | U61100AP2005PTC045486

Identification No. of corporate debtor

5. Address of the registered office and | Door No.15-14-4/2, Buddhavarapu Gardens

principal office (if any) of corporate debtor | Krishna Nagar, Maharanipet Visakhapatnam,

Andhra Pradesh — 530002

6. | Insolvency commencement date in respect | 04/07/2023

of corporate debtor

7. | Estimated date of closure of insolvency | 30/12/2023

resolution process

8. |Name and registration number of the | Mr. Gopikrishna Byadigera

insolvency professional acting as interim IBBA/TPA-001/IP-P00206/2017-2018/10406

resolution professional

9. Address and e-mail of the interim | Address: 2-2-271/73/1 Plot No 73, Lakshmi

resolution professional, as registered with Enclave, Phase-2, Near Sanjive Reddy Garden,

the Board Macha Bolarum, Hyderabad, Telangana —

500010

Email id: bgopikrishna2000@gmail.com

10. | Address and e-mail to be used for | Address: 2-2-271/73/1 Plot No 73, Lakshmi
correspondence with the interim resolution | Enclave, Phase-2, Near Sanjive Reddy Garden,
professional Macha Bolarum, Hyderabad, Telangana —
500010

Email id: kaanha.cirp@gmail.com

Pt

11. | Last date for submission of claims 18/07/2023
12. | Classes of creditors, if any, under clause | N/A

(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

13. | Names of Insolvency Professionals | N/A
identified to act as  Authorised
Representative of creditors in a class
(Three names for each class)

14. (a) Relevant Forms and Relevant Forms for the submission of the claims
(b) Details of authorized | can be downloaded from:
representatives https://www.ibbi.gov.in/

are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of KAANHA SHI PPING PRIVATE LIMITED on 04/07_/2023..
The creditors of KAANHA SHI PPING PRIVATE LIMITED are hereby called upon to submit their
claims with proof on or before 18/07/2023 to the interim resolution professional at the address mentioned

against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: July 6, 2023
Place: Hyderabad

i
Mr. Gopikrishna Byadigera
Interim Resolution Professional of
Kaanha Shipping Private Limited
IBBA/IPA-001/TP-P00206/2017-2018/10406
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* 5 OPINION ON UP HAS CHANGED FROM ‘PRASHN PRADESH' TO CONGRESS APPOINTS FORMER JNU STUDENTS’ UNION PREZ

s' ‘UTTAM PRADESH' UNDER BJP'S SIX YEAR RULE, SAYS YOG
A

- State election
“ chief failed his
o-(uties: WB guv
_- onrural polls

“Kolkata:West Bengal Go-
=vernor CV Ananda Bose on
g Thursday al-
: leged  that
State  Elec-
tion  Com-
| missioner
| (SEC) Rajiva
Sinhahasfa-
"Jletl in discharging his duti-
Zes during the panchayat
“elections.
= He urged Sinha to ensu-
—re that people's lives are pro-
Ztected during the polls, sche-
-‘-—duledtub-e held on July &
= "You are the custodian
“of the lives of the peopledu-
=_-ringtheelection, Youare the
B -repository of all powers o
=ensure free and fair elec
_=tions. The police, magistra-
-te, and state machinery are
sunder you during the elec-
—_-tions Then why this grueso-
U Tme violence? Mr SEC, you
—=hawve failed in discharging
svourduties,” he said.

-
-

—
=4

o - The Governor, who has
—openeda 'Peace Home' at the
_, -Raj Bhavan to address

—eomplaints of the common
_~=people, also questioned, "IF
“democracy is dead during
m—this panchayat election?
~=Whao is the killer? Will the
-State Election Commissio-
= _—ner plesse raise his hand?
=You should know the kil-
=lers.”
= "L appointed you, you
-disappointed the people, My
“econstitutional "Appointeg,
“you have failed in your duty,
=failed the people,” Bose sa-
=id,

-]

w

M=

—

= So far, 16 deaths in vie-
N =lence connected to the elec
=tions have been reported in
-thestate, according to offici-
—=als, The governor advised
=8inha about deploying cen-
=tral forces at all booths and
=continuing with the deploy-

ora2,”

i NCE”
¢ told reporters after the mee
i ting, and added that the “truth
: will come out” on Ajit Pawar’
i claim of having majority. Se-
I mior
i Bhujbal has claimed that 42 to
I 4aparty MLAs havesigned affi-
: davits insupportof Ajit Pawar
i TheMNCP has astrengthof 53,

Sharad Pawar: Will keep on Venugopal: Cong will put
‘working, even if 'm 82 or 92 up united fight in Raj polls

. | Am President
Of NCP, Says
Pawar Senior

New Delhi/Mumbai; As the
tussle for control of the NCP
hotted up after its vertical

i split, Sharad Pawar on Thurs-
i dav declared he was the presi-
i dent of the party and hit back
¢ at nephew and Deputy Chief
; Minister Ajit Pawar's refire

ment jibe, sayving he will work
more effectively “whether 82

Pawarmade these remarks

: after he chaired & meeting of
¢ the Mationalist Congress Par-
P ty(NCE) Working Committes,
:  which expressed faithin his le-
: adership and endorsed his de-
: eision fo expel Ajit Pawar and
:  eight other MLAs, Praful Patel
: and Sunil Tatkare, both MPs,
: from the party after they joi-
i ned the MDA ranks on Sundsyg
: Themeeting washeld in Delhi

"I am the president of
the 82-vear-old Pawar

MNCP leader Chhagan

As Sharad Pawar battled
the NCP crisis, Congress lea-

der Rahul Gandhi met him at

the residence of the Maratha

i stronpman and expressed full
: support to the NCP after his
¢ nephew Ajit Pawar walked out
: with a large chunk of MLAs
: and joined the Shiv Sena-BJP
I government,

The meeting with Gandhi

also took place at a time when

MCP chief Sharad F'awar speaks tﬂthe madla at his New D‘E.'lhl residence

Nobody unhappy in my party over Ajit
Pawar joining government: Shinde

Mumbai: Maharashtra Chief Minister Eknath Shindeon Thursday
said nobody inShivSenais unhappy over NCP leader Ajit Pawar's
inclusionin the state ministry. Shinde described as “rumours
spread by opposition” reports that his chief ministerial chair may
be in jeopardy after Ajit Pawar and eight other NCP MLAS joined
his year-old state ministry. Some Shiv Senaleaders had
apparently raised concerns after the NCP faction led by Ajit Pawar
joining the state government. Pawar's remark that he wants to be

the CM has created a flutterin political circles. sm

questions are  being  asked
whether the vertical split in
the NCF will hurt opposition
unity and aboul the role of
Sharad Pawar in stitching an
anti-BJT front for the 2024 Lok
Sabha elections,

This was the first meeting
of anational leader with Sha-
rad Pawaraftertherebellion in
the NCE Opposition leaders
Sonia Gandhi, M E Stalin and
Mamata Banerjee among
others had made phone calls to
Pawar and expressed solidari-
tw

“Buestion doesn't arise
about stopping, Now, T will
work more effectively, whether
#2 or 92 it doesn't matter,” Pa-

war said in response to gues-
tions by reporters about the re-
tirement jibe hurled by Ajit Pa-
WAL

“You are 82-83, aren't vou
going to stop?, Everybody has
his innings,” the deputy chief
minister said on Wed nesday.

At hiz news conference,
Sharad Pawar dismissed sug-
pestions that the NCP had di-
minished in strength after the
rebellion.

“What do vou mean by di-
minished? If some people leave
a party, it has happened in
other paolitical parties as well,
it doesn't mean the party has
diminished. As I said we will
rebuild our party,” he said. en

KANHAIYA KUMAR AS AICC IN-CHARGE OF STUDENT’S WING 7

Rahul meets
Sharad, assures
fight against BJP

New Delhi: Congress leader
Rahul Gandhi on Thursday
met NCP chief Sharad Pawar
and expressed solidarity with
the veteran leader who is hatt-
ling a rebellion in the party
led by nephew Ajit Pawar and
tl’ilslﬂ[! lieutenant Praful Pa-
tel.

Gandhi drove to the NCP
president's 6, Janpath resi-
dence and was closeted with
Pawar and other NCP leaders
for nearly 30minutes.

MNCP working president
Supriya Sule, seniorleaders P
C Chacko, Jitendra Awhad
Marendra Verma and Sonia
Doohan were present at the
meeting with Gandhi.

Gandhiisthefirst national
leader to meet Pawar after
Sunday’s rebellion. Promi-
nent opposition leaders such
as Congress president Malli-
karjun Kharge, UPAchairper-
son Sonia Gandhi, Rahul
Gandhi, Tamil Nadu Chief
Minister M K Stalin, West
Bengal Chief Minizter Mama-
ta Banerjeeamongothers had
apoken to Fawar by the phone
and expressed thelrsolidarity
inthetime of crisis,

“Rahul Gandhi extended
his support to Pawar saheb
and resolved to fight BJP to-
gether,” a senior NCP leader
said.

Earlier, Pawar chaired a
meeting of the NCP Working
Committee, which also passed
a resplution asserting that it
stood firmly with the united
opposition and resolved to
fight the BJFE. en

Fu
-ment even after the polls. en
n = -
e il Government of Kernln
-~ Published Tenders from  ad-07.2003 I 0507-2ies
M g Department of Agricaliure
(=]

Tender ID: 2023 AGRI_579807_2 * State Agricultural
Engineer * Lift irmigation projects for Various Padashekharams
in Wavan * Closing Date: 03-Aupg-2023 * PAC: R5597913%90

Wisil hteps: Vetenders. kerala. gy
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AMRAVATHI SMART AND SUSTAINABLE CITY CORPORATION LIMITED

LENIN CENTRE, GOVERNOR

PET, VIJAYAWADA-520002(A.F)
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-| NIT Mo ASSECUCTTRS/D Datod: 06.07 2023
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KAANHA SHIPFPING

FORM A
PUBLIC ANNOUNCEMENT

{Under Ragulation & of the insalvancy and Bankmuptey Board of India
{Insalvency Resclution Process for Corporate Persans) Regulations, 2016}

FOR THE ATTENTION OF THE CREDITORS OF

PRIVATE LIMITED

BJP plans Assam meet
to discuss 2024 polls

Guwahati: Senior BJT lea-
ders of 12 states in east and
northeast India will meet in
Guwahati on Thursday to
sirategiseonthe 2024 Lok Sab-
haelections. The meeting will
be attended by BJFs national
general secretary BL Sane
tosh, Union Minister Sarba-
nanda Sonowal, Assam CM
Himanta Biswa Sarma, Tri-
pura CM Manik Saha, party
MDPs and MLAs, and state unit
presidents, among others,

A meetingof corecommit-
tee was held on Wednesday
night to discuss the issues
that will be taken up at the
day-long Zonal Committee
meeting, Assam BJP presi-
dent Bhabesh Kalita said.

Themeetingalso held ade-
tailed discussion on the im-
pact of the month-long Maha

Jana Sampark Abhiyan', held :
in June to mark the comple- :
tion of nine vears of the Na- :
rendra Modi government, he

said.

nipur and Tripura have two

seats each, while Mizoram,
MNagaland and Sikkim have ;

oneseat each,

The meeting is also likely
to discuss the assembly elec- :
tions in Mizoram, which wo- :

uld be duelater this vear.

BJIP leaders of the nort- :
hern, central and westernsta-
tes will meet in New Delhion :
7. and those of the sout-
hern states in Hyderabad on

July

July 8 en

The eight northeastern
states have a total of 25 Lok
Sabha seats with Assam ha-
ving the highest of 14, Aruna- :
chal Pradesh, Meghalaya, Ma- :

Modi to visit
Gorakhpur,
Varanasi today

Gorakhpur/Varanasi:
Prime Minister Narendra

and his parliamentary cons-
tituency Varanasion Friday
and attend wvarions pro-
grammes, launch develop
ment projects and address a
public meeting. In Gorakh-
pur, the PM will attend the
closing ceremony of cente-
nary celebrations of Gita
Press, apublizsherof religio-
us books, in the afternoon,

The PM will also flag off
the Gorakhpur-Lucknow
wing which he will address
a rally in Wajidpur and an-
nounce 12,146 crore funds
to the projects in the dis-
trict.

“The PM will lay the fo-
undation stone of schemes
worth ¥1,800 crore and inau-
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gurate schemes worth
10,000 crore,” an official sa-
id. pml

Maodi will visit Gorakhpur

Vande Bharat Express follo-

MNew Delhi: The Congress on
Thursday said it can win the
Rajasthan assembly elec-
tions provided thers is comp-
lete unity and asked all its le-
aders to maintain discipline
and not speak outside the
party foram.

The party alzo said that it
will decide its candidates for
the polls by the first week of
September and winnability
will be the only criterion for
their selection, Congress lea-
ders will hit the ground from
Friday through a house-to-
house campaign to take sche-
mes of the state government
to the people,

All India Congress Com-
mittee (AICC) general secre-
tary KC Venugopal told re-
porters after the party's stra-
tegy meeting on election pre-
paredness in Rajasthan that
all leaders agreed that the
Congress could win the as-
sembly polls slated later this
yvear provided there is comp-
leteunity. He, however, refra-
ined from commenting on
any peace formula between
Chief Minister Ashok Gehlot
and his former deputy Sa-
chin Pilot.

"We never announce the
chief ministerial candidate,
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Congress general secretary KC Venugopal speaks after the party's
strategy meeting at the headgquarters in New Delhi on Thursday

but we will fight the election
together and unitedly,” Venu-
gopal said when asked under
whose leadership the party
will contest the upcoming
polls.

Congress president Malli-
karjun Kharge, former party
chief Rahul Gandhi, AICC
in-charge of Rajasthan 5uk-
hjinder Randhawa, Bajast-
han Pradezh Congress Com-
mittee  president Govind
Singh Dotasra, Pilot and
other senior leaders from Ra-
jasthanmetat the party head-
quarters here at 1lam.,

Chief Minister Gehlot,

Sidhi urination: CM
washes victim’s feet,
VOWS strict action

Bhopal: Madhya Pradesh
Chief Minister Shivraj
Singh Chouhan on Thurs-
day washed the feet of a tri-
bal youth, on whom a man
had urinated in Sidhi dis-
trict of the state, to express
sorrow over the incident and
apologised to him. The chief
minister also assured that
those commitfing unjust
acts and indulging in wrong-
doingagainst the poorwould
beseverely punizhed.,

The victim, Dashmat Ra-
wat, reached the official resi-
dence of CM in Bhopal as in-
vited. Sitting on a wooden
flat-board, Chouhan washed
hisfeet whilethe latter sat on
achair After washing his fe-
et, Chouhan also applied the
used water on his own head
to express sorrow, and said
he was saddened by the inci-
dent.

Chouhan also discussed
various issues with him on
the occasion, especially to
know whether benefits of
different welfare schemes
werereaching him, an offici-
al =aid. He honoured Rawat
by offering him a shawl and
'shreephal’ (coconut), appli-
ed tilak on his forehead and
gifted himanidolof Lord Ga-
nesh. Chouhan also spoke to
thevictim’s wife Asha Rawat
and assured that theneeds of
their family will be fulfilled.

BP CM Shivraj Singh Chouhan
washes feet of Dashmat Rawat,
Sidhi urination case victim, at
his residence in Bhopal

“Wheever indulges in in-
justice, will be severely pu-

nished..We are trving our

best to reduce the pain of a
person with whom injustice

was done by embracing

him,” CM Chouhan said Pro-
tecting the respect and secu-

rity of the poor is our top !
priority;, the chief minister :

said.
Opoosition Congress chi-

ef Kamal Nath said washing

the feet of the tribal victim
was nothing but “drama™,
and added that it will not
wash away the sins commit-
ted by him during his tenure,
Police on Wednesday arres-
ted Pravesh Shukla, who is
aceused of urinating on the
tribalman. en

(=TT STATE BANK OF INDIA

RACPC-I, Door No: 58-13-4, Ghantasala Vari Street,
Gayatri Nagar, Vijayawada-520008

Satyanarayana Murlhy

Vijayawada-520012,
HL Mo, 377 TBSE005S
Sir,

DEMAND HQ_I_ ICE

1. 8 Perurmlla 'I.I'Eﬂlcsm Tulas.l Pmad Sd'n PW Arrrsua

2. 5mi Perumalla Mohanalakshmi Sudha Rani, Wio, PV Tulasiprasad
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SHIFPING PRIVATE LIMITED an 04,07/ 20023,

The creditons of KAANHA SHIPPING PRIVATE LIMITED are hereby cafied upon 1o
| submit 1heir claims with prsal an or before 18,07/2023 to the interim fesalution
prafessional &t the address memtioned against entry No. 10,

Thefinancial creditars shall sulma thair claims with proaf by alactronic means only, A1
-] other creditors. may submit the claims with prool in parson, by post of by eleciromn:
means.

Please call on

For any Public Notices / Tender ads:

07036945678

Tulasi Krishna - Vizag)
_——————————————

KAKINADA MUNICIPAL CORPORATION

‘e’ PROCUREMENT NOTIFICATION

Roc No. 19612/2023/E2. Dated :06-07-2023

Tenders inviled through ap e procurement platform for 23 works with an

eslimated contract value of Rs. 4,67,40,554- from the efgible conlractors in

the following manner,

Twenty One Works for an amount of Rs, 4,23,32 675/

Lasl date and time for downloading bid documerts: 15.07.2023 upto 02.00 PM

Last date and time for submission af bids : 15.07.2023 wplo 02-30 PM

Twe Works for an amount of Rs. 44,07,879-

Last date and time for downloading bid documents : 24.07.2023 uplo 02.00 PM
Last date and time for submissian of bids 1 24072023 upto 02.30 PM

Tender Inviting Authorty: Commissioner, Municipal Corporation, Kakinada
Mail: kikd_mplcorp@yahoo.com Call Centre Phone0B84-2367722

Further details can be seen at ‘¢ procurement market place @
WWW.apeprocurement.gov.in

You have availed Home Loan credit facility from Azith singh Magar
Branch, NTR District and further secured by mortgage of the immovable
proparty refarred to herain below against which the oulstanding dues are
mentioned 8s here under. HL Loan B Sum of Re.28,75452-(Rupees
Twenly Six kakhs Seventy Five thousand and Four hundred Fifty Two
ondy) as on 30,06 2023 Is due with further interast at contraciual rate. You
are also liable to pay incidental expenses, coats, charges ete.
Details of Mortgaged Property

Al that par and parcel of undivided unspacified share of 32 5q. yards
out of 2384 Sq. Yarde site along with building constructed thereon in RS
Mo; 7402, Mear Door Mo, 18-7-10, Plinth area-610 sit, Commen Area-150
sf, Parking Area-100 sft, Flat Mo: 406, Third Floor, Padmawvathi Enclave,
Kamsall Pet/Rajarajeswar Pet, Vijayawda, Village Fortion, Vijayawada,
NTR Districl, betonging to 1, S Perumalla Venkala Tulasi Prasad,
S/o0.PVV amara Satyanarayana Murthy, 2. Smt Perumalla
Mohanalakshml Sudha Ranl, Wiho PV Tulasiprasad vide Regd. Sale
Deed No.T2TN2018 daled 29.06.2018 JESRO Vijayawada NTR District
and bounded by: Building Boundaries: Easi: Property belongs o First
Parly & Remaining Property of 2,34, Scuth: Donka, West: 30 feet wide
Road, North: Property belongs to Shaik Basha & Othars,
Flat Boundarles: East: Common Corridor, Stasr case, South: Open to
Sky, West: Open to Sky, North: FlatNo: 405,
1. 5ri Parumalla Venkata Tulasi Prasad, Slo PV amara Salyanarayana
Murthy, 2. Smt Perumalla Mohanalakshmi Swdha Rani, Wio PV
Tulasiprasad have created equitable morigage of the above menlicned
property 1o secure the oulstanding liability to the bank. Demand notice
dated 30.06.2023 under Section 13 (2) of the above act was issued by
the bank on you, Bul nolice was nol acknowledged by the borrowers.
Hence this paper publication. &5 you hawva failed to adhere to the terms
of the sanction and repayment, the account is classified as NPA as per
RBI guidelings, You are heneby called upon to pay the above said amount
with contractual rate of interest within 63 days from the date of publication
of thiz natice, fading which as a secured creditor, the undersigned will be
constrained to initiate action o enforce the provisions of the BARFAES]
Act, 2002 against the aforesaid security under Sec.13 (4] without any
further nalice

Dhananjay.Mahapatra
@timesgroup.com

New Delhi: Working wav
past midnight, the Supreme
Cowrt’s three-member colle-
gium headed by GJI D Y
Chandrachud selected seven
judges and recommended the-
ir names on Thursday to the
Union government for their
appointment as chief justices
of high courte—among them
a judge of Allahabad HC who
onappointment would be the
long woman chief justice in
the country:

Thecolleginm recommen-
ded appointment of Justice
Sunita Agarwal of Allahabad
HC astheChief Justice of Gu-
jarat, the post which fell va-
cant on retirement of Justice
Sonia J Gokani.

The collegium resclution,
uploaded early Thursday
morning on 3C website, said,
"Agarwal, appointed as a fud-
ge of Allahabad HC on No-
vember 21, 2011, is how the se-
nior-mostpuisne Judge inher
parent HC. She has been func-
tioning there since her eleva-
tion and has acquired experi-
ence of more than 11 years in

= m
==r
Y
ey
; v
-
who is recovering from frac- ;_
tures in both his toes, atten- = @3
ded the meeting via video —
conferencing. :m
Sachin Filot told at the =3
meetinn that he is confident =
“we willwin the state and the = s

party will 1'c-pmt its govern- "'m
ment thera,”

Speaking to reporters, he z
later said that the party dis- —
cussed ways on how to buck =

Appointed to Guj
HC, Justice Sunita to
be lone woman C]

the trend of the state voting =

out incumbent governments. ._1'.:%

The former Rajast]ﬂn deput- =
ty CM raised the issues of =

corruption of the previous —_

BJFP government in state, en

12 ‘bound
down’in J&K
for ‘insult’ to
nat’l anthem

Srinagar: A total of 12 peo-
ple were “bound down” for =
not standing up during the =

LA

Tt

&

a3

=8

nationalanthem playedata ;—E

function here in June with =
JEK Lieutenant Governor =

Manoj Sinhain attendance, E_.E,g

paolice said on Thursday. =
Departmental  action =

has also been initiated aga- =

inst the police music band =
for failing to ensure everyo- =
ne stood up before the an- -
them was plaved. The 12 pe- =
ople were bound down un- =

[

=&

der the CrPC sections 107 = q

and 151 =
police the powertoarrestor —
detain a person or ask him =

- the sections grant =™

or her tosign a bond in anti- ¢y

cipation of a crime. Accor- =
ding to officials, some peo-
plechose tonot stand up du-
ring the closing ceremony
of the Pedal for Peace’ cyc-
ling eventonJune 25.

The J&K administra-
tion took a strong note of
the “"disrespect” to the na-
tiomal anthem and laun-
ched an inquiry into the al-
leged infraction, they said.

Sources from police had
earlier said that 14 people
were arrested and a few po- -

23

ded the appointment of Justi-
ce Devendra Kumar Upadhya-
ya, another judge of the Alla- =

22

1

20

(4]
licemen too suspended ~az ™
version later challenged in =
a tweet by Srinagar Police, =
which said it had only “bo- =+
und down™ 12 pecple under -
sections of Criminal Proce- = ~
dure Code, and not arrested =«
them. en =

............................................ N

Ty

=3

o

ef Justiceof aHC as presently E_N

there i2 no woman among the =
CJsof the HCs” =

The collegium recommen- =

habad HC, as the CJ of the —=

Bombay HC. The post fell va- =
cant after the recent retire- =

ment of Justice Ramesh D —;

Dhanuka, Justice Upadhyava =
was appointed as a HO judge =

on November 21, 2011, the —ag

same day as Justice Agarwal =
in the Allahabad HC.

The Delhi HC's dJustice
Siddharth Mridul has been
recommended for appoint-
ment as CJ of Manipur HC.
This was recommended in su-
persession of Collegium'’s Fe-
bruary 9decision for appoint- =

ment of Justice Dhiraj Singh =

Thakur as CJ of Manipur,
which was not acted upon till =
date by the Centre.

The collegium recommen-
ded Gujarat HC's Justioe As-
hishJ Desaias the CJof Kera-
la HC, a post which would fall
vacant once the government
accepts the Smember collegi-
unt's Wednesday recommen-
dation for appointment of =

3 Jli 5 3] 7

b

o et or Eproole vl claloyshen wymplties; This Is without prejudice to any other righls avallable to us undar the dispensing justice in the lar- present Kerala HC CJ Justice =
E ﬂﬁ?:’fdﬁ'ﬁ . M S Sd/- Dr.R.Mahesh Kumar, IAS, subject Actandior any olher Law in force, gest HC in the country.. She  § Venkatanarayana Bhattias =
B u,,...h. Shipping pmm Commissioner, Municipal Corporation, | | Place: vijayawada Authorised Officar would betheonly woman Chi-  ajudgeof the SC.
& B4/ IPA-DD/IP-PODE06/ 2017-2006/ 10406 kakinada Date : 06-07-2023 State Bank of India
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